HARYANA VIDHAN SABHA

LIST OF BUSINESS FOR THE MEETING OF THE HARYANA VIDHAN SABHA TO BE
HELD IN THE HALL OF THE HARYANA VIDHAN SABHA, VIDHAN BHAWAN,
CHANDIGARH, ON THURSDAY, THE 18" MARCH, 2021 AT 10.00 A.M.

|15 QUESTIONS.

Questions entered in the separate list to be asked and answers given.

IL. CALLING ATTENTION NOTICE.

Calling Attention Notice No. 10 (Calling Attention Notice No.14 clubbed with Calling
Attention Notice No.10)

Shri Praveen Dagar, MLA
Shri Varun Chaudhary, MLA - to call the attention of the Minister of Power
regarding releasing pending tubewell connections of the farmers in Haryana.

II1. MOTION UNDER RULE 15.

A MINISTER to move that the proceedings on the items of business fixed
for today be exempted at this day’s sitting from the
provisions of the Rule ‘Sittings of the Assembly’,
indefinitely.

IV. MOTION UNDER RULE 16.

A MINISTER to move that the Assembly at its rising this day shall stand

adjourned sine-die.

V. PAPER TO BE LAID ON THE TABLE OF THE HOUSE.

A MINISTER to lay on the Table the Fourteenth Report on implementation of the Right
to Information Act, 2005 (1.1.2019 to 31.12.2019) of State Information
Commission Haryana, as required under section 25 (4) of the Right to
Information Act, 2005

VI. PRESENTATION OF REPORTS OF THE ASSEMBLY COMMITTEES.

1. A MEMBER OF THE to move that the Final Report of the Rules
RULES COMMITTEE Committee containing the recommendations of the
Committee regarding amendments in the Rules of

Procedure and Conduct of Business in the Haryana

Legislative Assembly, as required under rule 242

ibid may be passed.

2.  THE CHAIRPERSON OF to present the Forty Eighth Report of the Committee
THE COMMITTEE ON on Subordinate Legislation for the year 2020-2021.
SUBORDINATE LEGISLATION

3. THE CHAIRPERSON OF to present the Fiftieth Report of the Committee on
THE COMMITTEE ON Government Assurances for the year 2020-2021.

GOVERNMENT
ASSURANCES



THE CHAIRPERSON OF THE
COMMITTEE ON PETITIONS

THE CHAIRPERSON OF
THE COMMITTEE ON
PUBLIC UNDERTAKINGS

THE CHAIRPERSON OF
THE COMMITTEE ON THE
WELFARE OF SCHEDULED
CASTES, SCHEDULED
TRIBES AND BACKWARD
CLASSES

THE CHAIRPERSON OF
THE SUBJECT COMMITTEE
ON PUBLIC HEALTH,
IRRIGATION, POWER AND
PUBLIC WORKS
(BUILDINGS & ROADS)

THE CHAIRPERSON OF
THE SUBJECT COMMITTEE
ON EDUCATION,
TECHNICAL EDUCATION,
VOCATIONAL
EDUCATION, MEDICAL
EDUCATION AND HEALTH
SERVICES

THE CHAIRPERSON OF THE
COMMITTEE ON ESTIMATES

. B8

to present the Tenth Report of the Committee on
Petitions for the year 2020-2021 on Various
Petitions/Representations ~ received by  the
Committee.

to present the Sixty Seventh  Report of the
Committee on Public Undertakings for the year
2020-2021 on the Reports of the Comptroller &
Auditor General of India on Public Sector
Undertakings (Social, General and Economic
Sectors) for the years ended
31% March, 2015, 2016 and 2017.

to present the Forty Fourth Report of the Committee
on the Welfare of Scheduled Castes, Scheduled
Tribes and Backward Classes for the year 2020-2021
on Reservation/ representation of Scheduled Castes,
Scheduled Tribes and Backward Classes in various
departments, Central/State Government’s Schemes
applicable for the welfare of reserved categories,
various matters in which suo-moto cognizance was
taken i.e. the matter of atrocities against the
Scheduled Castes Categories, 100-100 square yards
plots allotted/ not allotted/ dispossessed to the
reserved categories & not providing the food items
as per guideline of “The National Food Security Act,
2013” to the reserved Categories etc. and action
taken by the Government on the recommendations
contained in its Forty Third Report.

to present the Eighth Report of the Subject
Committee on Public Health, Irrigation, Power
and Public Works (Buildings & Roads) for the
year 2020-2021.

to present the Sixth Report of the Subject
Committee on Education, Technical Education,
Vocational Education, Medical Education and
Health Services for the year 2020-2021 on
Health Services and School Education
Departments.

to present the Forty Eighth Report of the Committee
on Estimates for the year 2020-2021 on the Budget
Estimates for 2019-2020 Transport Department.




VIIL

LEGISLATIVE BUSINESS.

(i) (Bill for introduction, consideration and passing)

The Haryana Appropriation
(No. 2) Bill, 2021

A MINISTER

(ii) (Bills for consideration and passing)

. The Haryana Short Titles

Amendment Bill, 2021

The Haryana Recovery of
Damages to Property During
Disturbance to Public Order
Bill, 2021

. The Haryana Panchayati Raj

(Amendment) Bill, 2021

The Punjab Labour Welfare
Fund (Haryana Amendment)
Bill, 2021

The Haryana Contingency
Fund (Amendment) Bill, 2021

The Sports University of
Haryana Bill, 2021

CHANDIGARH:
THE 17" MARCH, 2021.

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

to move for leave to introduce the Haryana
Appropriation (No. 2) Bill;

Also to introduce the Bill.

to move that the Haryana Appropriation (No. 2)
Bill be taken into consideration at once;

Also to move that the Bill be passed.

to move that the Haryana Short Titles
Amendment Bill be taken into consideration
at once;

Also to move that the Bill be passed.

to move that the Haryana Recovery of
Damages to Property During Disturbance to
Public Order Bill be taken into
consideration at once;

Also to move that the Bill be passed.

to move that the Haryana Panchayati Raj
(Amendment) Bill be taken into
consideration at once;

Also to move that the Bill be passed.

to move that the Punjab Labour Welfare
Fund (Haryana Amendment) Bill be taken
into consideration at once;

Also to move that the Bill be passed.

to move that the Haryana Contingency Fund
(Amendment) Bill be taken into
consideration at once;

Also to move that the Bill be passed.

to move that the Sports University of
Haryana Bill be taken into consideration at
once;

Also to move that the Bill be passed.

RAJENDER KUMAR NANDAL,
SECRETARY.
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